
BEFORE THE LD. NATIONAL GREEN TRIBUNAL, EASTERN ZONE 

KOLKATA BENCH 

O.A. NO. 232 OF 2024/EZ 

(Earlier O.A. No. 1081/2024/PB) 

In the matter of: 

PINKY KUMARI 

…APPLICANT 

-Versus- 

The State of Bihar & Ors. 

…RESPONDENTS 

INDEX 

Sl. 

No. 

Particulars Annexure Page No. 

1.  Counter Affidavit on behalf of 

Respondent no. 4. 

  

2.  Copy of photograph of compost pits 

at Ghostawan 

-R/1-  

3.  Copy of relevant survey report -R/2-  

4.  Copy of Letter of Award and related 

documents 

-R/3-  

5.  Copy of Letter of Award dated 

31.12.2025 for Compost Plant 

-R/4-  

6.  Copy of Letter of Award dated 

31.12.2025 for MRF Plant 

-R/5-  

7.  Copy of photographs showing 

ongoing work 

-R/6-  

 
Date: 24/01/2026 
Place: Nawada, Bihar. 

Filed by: 

 
Ghanshyam Pandey, 

                 Advocate 
E: ghanshyamlegal@gmail.com 

M: 9686750386 
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Prepared by me

          Advocate
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